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ST 3T 9%, 94 |E, 1, 2, 3, 3f% 4 % 33 1/3% widera & srfers agt
7. | Hrefy T g W S AT U (W 1+2+3+4+5-6) 207

F TTAFT 98 G&dT (ST 7S 6+7) 296"

[%.1601 6/3/2014-31'.ﬂT.ﬁ'.-II($)]
ol o, aE gfRe

feoquft-1: == srferg=mT & ST 19 | TF WeT T39T HaAw i T TTierd 9% HJeqr 296 o)
feoqufy-2: e AR e 3= Ja9r (Fet g w7 Faae), § aran [ |, 1072 (@ dar Fa) F '

H srfere=ET 9. 6/1/66-31.91.9.(1V) faaF 31-10-1966 3T srfamgf=a fFu v siw Metetea stegmarsi
FTeT "errtera o 1w g

FA ar.arAE. TeRTI T A FA ar.arAE. TR T A
1. 1673 30.10.66 21. 391(z1) 10.8.73
2. 17 7.1.67 22. 142 24.1.71
3. 653 6.5.67 23. 28(31) 8.5.71
4, 654 6.5.67 24, 273(31) 11.1.72
5. 689 13.5.67 25, 300(z1) 20.1.72
6. 1083 8.6.68 26. 812 29.4.72
7. 1887 9.8.69 27. 2227 16.8.75
8. 80 17.1.70 28. 71 17.1.76
9. 485 21.3.70 29, 407 (=) 16.6.76
10. 545 44,70 30. 1064 24.7.76
11. 1802 24.10.70 31. 444 (31) 6.7.76
12. 135 24.1.75 32. 750 (31) 3.8.76
13. 136 24.1.71 33. 93 (31) 26.2.77
14, 665 8.5.71 34. 631 (31) 5.10.77
15. | 45() 20.1.72 35. 13 (=) 6.1.78
16. | 47(=) 20.1.72 36. 360(3r) 13.7.78

17. 48(31) 20.1.72 37. 436(31) 29.8.78
18. 478(31) 4.12.72 38. 486(3) 25.8.80
19. 192(z1) 2.4.73 39. 562(31) 30.9.80
20. | 321(=) 27.6.73 40. 626(%) 3.11.80
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41. 631(z1) 4.11.80 81. 3529 10.3.89
42. 21(3r) 17.1.81 82. 5533 16.5.89
43. 31(3F) 23.1.81 83. 455 1.7.89
44, 84(zr) 27.2.81 84. 832 11.11.89
45. 456(z1) 9.5.81 85. 916 16.12.89
46. 360(z1) 23.5.81 86. 933 30.12.89
47. 276(z1) 2.6.81 87. 590 22.9.90
48. 386(z1) 9.6.81 88. 603 29.9.90
49. 602(z1) 16.11.81 89. 728 8.12.90
50. 604(z1) 17.11.81 90. 730 8.12.90
51. 653(z1) 10.12.81 91. 125(=7) 5.3.91
52. 657(31) 11.12.81 92. 246 13.4.91
53. 294(=1) 1.4.82 93. 473 24.8.91
54. 354(z1) 26.4.82 %4. 527 14.9.91
55. 356(z1) 27.4.82 95. 565 5.10.91
56. 778(3) 31.5.82 96. 584 19.10.91
57. 530(z1) 20.8.82 97. 538(a7) 6.8.93
58. 24(3F) 12.1.83 98. 685(37) 4.11.93
59. 126() 28.2.85 99. 687(31) 4.11.93
60. 308(z1) 26.3.85 100. 514 22.10.94
61. 327(=1) 29.3.85 101. 513 22.10.94
62. 489(=1) 12.6.85 102. 321(31) 31.3.95
63. 266 12.4.86 103. 213 29.4.95
64. 654 30.8.86 104. 278 10.6.95
65. 763 20.9.86 105. 264 6.6.95
66. 798 27.9.86 106. 339 22.7.95
67. 796 27.9.86 107. 375 12.8.95
68. 835 4.10.86 108. 480 18.11.95
69. 837 4.10.86 109. 479 18.11.95
70. 880 18.10.86 110 503 2.12.95
71. 164 14.3.87 111 537 9.12.95
72. 407 30.5.87 112 75% 5.2.96
73. 619 15.3.87 113 775 5.2.96
74. 802 31.10.87 114 231 8.6.96
75. 826 7.11.87 115 233 8.6.96
76. 835 14.10.87 116 589(z1) 26.12.96
77. 836 14.11.87 117 587(31) 26.12.96
78. 432(=1) 6.4.88 118 585(21) 26.12.96
79. 546(z1) 4.5.88 119 17(=1) 17.1.97
80. 834(z1) 3.8.88 120 413 20.12.97




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

121 741(31) 31.12.97 150 190(31) 24.03.2009
122 40 29.1.98 151 193(31) 24.03.2009
123 617 (31) 14.01.98 152 194(31) 24.03.2009
124 372 10.12.99 153 498(31) 07.07.2009
125 374 10.12.99 154 500(=T) 07.07.2009
126 824(31) 21.10.2000 155 502(31) 07.07.2009
127 827(3) 21.10.2000 156 504(=1) 07.07.2009
128 830(z1) 21.10.2000 157 506(=1) 07.07.2009
129 141 27.04.2002 158 503(=1) 07.07.2009
130 143 27.04.2002 159 905(=) 18.12.2009
131 139 27.04.2002 160 907(31) 18.12.2009
132 145 27.04.2002 161 909(=) 18.12.2009
133 147 27.04.2002 162 911(z1) 18.12.2009
134 372 21.09.2002 163 406(31) 14.05.2010
135 173 26.04.2003 164 673(31) 11.08.2010
136 34 (1) 24.01.2006 165 143(31) 16.03.2012
137 287(%) 16.05.2006 166 145(31) 16.03.2012
138 289 (31) 16.05.2006 167 216(31) 16.03.2012
139 562(31) 15.09.2006 168 218(31) 16.03.2012
140 564(37) 15.09.2006 169 672(31) 06.09.2012
141 566(3) 15.09.2006 170 609(31) 06.09.2013
142 724(3) 23.11.2006 171 611(31) 06.09.2013
143 703(31) 12.08.2007 172 651(31) 24.09.2013
144 765(3) 12.12.2007 173 515(31) 18.072014
145 609(zr) 26.08.2008 174 103(3) 16.02.2015
146 109(31) 21.02.2008

147 610(3) 26.08.2008

148 716 (31) 03.10.2008

149 748(3) 21.10.2008

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

(Department of Personnel and Training )

NOTIFICATION
New Delhi, the 2nd July, 2015

G.S.R. 530(E).— In exercise of the powers conferred by sub-section (1) of Section 3 of the All India

Service Act, 1951 (61 of 1951), read with sub-rule 2 of Rule 4 of Indian Forest Service (Cadre) Rules, 1966, the
Central Government in consultation with the Government of Madhya Pradesh hereby makes the following
regulations further to amend the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, namely :-

1.

Amendment Regulations, 2015.

These regulations shall be called the Indian Forest Service (Fixation of Cadre Strength) Third




[ 9T 1-B@vE 3(i)] ARA 1 TSI : SR

2.
heading '"Madhya Pradesh'' and the entries occurring there under, the following shall be substituted, namely :—

(ii) They shall come into force on the date of their publication in the Official Gazette.

In the Schedule to the Indian Forest Service (Fixation of Cadre Strength) Regulations, 1966, for the

“MADHYA PRADESH

SENIOR DUTY POSTS UNDER THE STATE GOVERNMENT

Principal Chief Conservator of Forests & Head of the Forest Force

Principal Chief Conservator of Forests Biodiversity Conservation & Chief Wildlife Warden

Principal Chief Conservator of Forests, Working Plan & Forest Land Records

Principal Chief Conservator of Forests, Research & Extension and Lok Vaniki

Principal Chief Conservator of Forests, Production

e e i )

Additional Principal Chief Conservator of Forests, Development & Planning

Additional Principal Chief Conservator of Forests, Adm.I

Additional Principal Chief Conservator of Forests, Research & Extension

Additional Principal Chief Conservator of Forests, Protection

Additional Principal Chief Conservator of Forests, Adm.II

Additional Principal Chief Conservator of Forests, Wildlife Management, Planning & Eco-tourism

Additional Principal Chief Conservator of Forests, Vigilance & Complaints

Additional Principal Chief Conservator of Forests, Land Management

Additional Principal Chief Conservator of Forests, Production

Additional Principal Chief Conservator of Forests, Finance & Budget

Additional Principal Chief Conservator of Forests, JF.M & F.D.A

Additional Principal Chief Conservator of Forests, IT

Additional Principal Chief Conservator of Forests, Project

Additional Principal Chief Conservator of Forests, Co-ordination

Additional Principal Chief Conservator of Forests, Monitoring & Evaluation

Additional Principal Chief Conservator of Forests, HRD

Additional Principal Chief Conservator of Forests, Forest Land Records

Additional Principal Chief Conservator of Forests, Working Plan-HQ

Additional Principal Chief Conservator of Forests, Working Plan-Regional, Bhopal, Jabalpur &
Indore

Y el el e el e e e e e B e e e e e e e

Additional Principal Chief Conservator of Forests, Liaisoning, New Delhi

Additional Principal Chief Conservator of Forests, Wildlife Protection

Additional Principal Chief Conservator of Forests, CAMPA

Additional Principal Chief Conservator of Forests, Green India Mission

U VI N

Chief Conservator of Forests, Forest Ranger’s College, Balaghat

Chief Conservator of Forests (Territorial): Rewa, Shadol, Balaghat, Seoni, Chhindwara, Indore,
Khandwa, Jabalpur, Hosangabad, Bhopal, Sagar, Ujjain, Gwalior, Shivpuri, Chhattarpur and Betul

16

Chief Conservator of Forests & Field Director: Kanha Tiger Reserve, Mandla; Bandhavgarh Tiger
Reserve, Umaria; Pench Tiger Reserve, Seoni; Sanjay Tiger Reserve, Rewa; Panna Tiger Reserve,
Panna; Satpura Tiger Reserve, Pachmarchi and Madhav National Park, Shivpuri

Chief Conservator of Forests & Director, Lion Project Gwalior and Van Vihar NP, Bhopal

Chief Conservator of Forests (Research & Extension) Rewa, Seoni, Indore, Khandwa, Jabalpur,
Bhopal, Sagar, Gwalior, Betul and Ratlam

Chief Conservator of Forests (Working Plan) Jabalpur, Bhopal and Indore

Chief Conservator of Forests (Wildlife) HQ

Chief Conservator of Forests, Forest Manual

Chief Conservator of Forests, Harvesting

Chief Conservator of Forests, MNREGA & Livelihood Project

Chief Conservator of Forests, Policy Research & Analysis

Chief Conservator of Forests, Externally Aided Project

el el el el Bl Bl OS]
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Chief Conservator of Forests, Skill Development

Chief Conservator of Forests, Working Plan-Regional, Rewa

Chief Conservator of Forests, Working Plan-Regional, Gwalior

Chief Conservator of Forests, Urban Forestry

Chief Conservator of Forests, Wildlife Crime Protection

—_ = =] = =] =

Chief Conservator of Forests, REDD+

Conservator of Forests (Working Plan) Rewa, Shahdol, Balaghat, Seoni, Chhindwara, Khandwa,
Hosangabad, Sagar, Ujjain, Gwalior, Shivpuri, Chhattarpur and Betul 13

Conservator of Forests (Territorial) Bhopal, Indore, Jabalpur, Gwalior, Sehore, Chhattarpur, Damoh,
Dewas, Guna, Khandwa, Narsinghpur, Satna, Shivpuri, Vidisha, Hosangabad, Dindori, Umaria and

Katni 18

Conservator of Forests, Head Quarters 2

Joint Director, Project Tiger: Kanha TR, Pench TR, Bandhavgarh TR, Satpuda TR, Panna TR and

Sanjay TR

Conservator of Forests (R&E), Jhabua 1

Deputy Conservator of Forests (Territorial) Badwaha, Badwani, Burhanpur, Dhar, East Chhindwara,

East Mandla, Sidhi, Harda, Khargone, Mandsaur, Morena, Neemuch, North Balaghat, North Betul,

North Panna, North Sagar, North Seoni, North Shahdol, South Shahdol, Obedullganj, Raisen,

Rajgarh, Ratlam, Rewa, Sendhava, Sheopur, South Balaghat, South Betul, South Panna, South Sagar,

South Seoni, South Chindwara, Shajapur, Datia, Annuppur, Ashoknagar, Ujjain, West Chhindwara, 45

West Mandla, West Betul, Singrouli, Bhind, Hosangabad, Jhabua and Alirajpur

Deputy Conservator of Forests (Production) Chhindwara, Dindori, Mandla, South Balaghat, North

Balaghat, Seoni, Betul, Dewas and Raisen 9

Deputy Conservator of Forests (Wildlife/Tiger Reserve) Palpur Kuno and Nauradehi 2

Deputy Conservator of Forests (Delhi Depot) Delhi 1

Deputy Conservator of Forests, Ranger’s College, Balaghat 1

Deputy Conservator of Forests, Head Quarters 1
1. Total Senior Duty Posts 180
2. Central Deputation Reserve not exceeding 20% of Item 1 above 36
3. State Deputation Reserve not exceeding 25% of Item 1 above 45
4. Training Reserve not exceeding 3.5% of Item 1 above 6
5. Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 29
6. Posts to be filled by promotion under Rule 8 of the Indian Forest Service (Recruitment) Rules 1966 89

not exceeding 33 1/3 % of Item 1, 2, 3 and 4 above
7. Posts to be filled up by Direct Recruitment (Item 14+2+3+4+5-6) 207

Total Authorized Strength (Item 6+7 above) 296”

[No.16016/3/2014 - AIS-II (A)]
RAJIV JAIN, Under Secy.

Note-1: Prior to the issue of this Notification, the total authorized strength of the IFS cadre of Madhya Pradesh was 296.

Note-2: The Principal regulations were notified vide notification No. 6/1/66-AIS (IV), dated 31-10-1966 as G.S.R.
No.1072 in the Indian Forest Service (Fixation of cadre strength) Regulations, 1966 has been amended, vide notifications
given below:—

S1. No. GSR No. Date of Publication 10 545 4.4.70
1 1673 30.10.66 11 1802 24.10.70
2 17 7.1.67 12 135 24.1.75
3 653 6.5.67 13 136 24.1.71
4 654 6.5.67 14 665 8.5.71
5 689 13.5.67 15 45(E) 20.1.72
6 1083 8.6.68 16 47(E) 20.1.72
7 1887 9.8.69 17 48(E) 20.1.72
8 80 17.1.70 18. 478(E) 4.12.72
9 485 21.3.70 19. 192(E) 2.4.73
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20. 321(E) 27.6.73 79. 546(E) 4.5.88
21. 391(E) 10.8.73 80. 834(E) 3.8.88
22. 142 24.1.71 81. 352(E) 10.3.89
23. 28(E) 8.5.71 82. 553(E) 16.5.89
24, 273(E) 11.1.72 83. 455 1.7.89
25. 300(E) 20.1.72 84. 832 11.11.89
26. 812 29.4.72 85. 916 16.12.89
27. 2227 16.8.75 86. 933 30.12.89
28. 71 17.1.76 87. 590 22.9.90
29. 407(E) 16.6.76 88. 603 29.9.90
30. 1064 24.7.76 89. 728 8.12.90
31. 444 (E) 6.7.76 90. 730 8.12.90
32. 750 (E) 3.8.76 91. 125(E) 5.3.91
33. 93 (E) 26.2.77 92. 246 13.4.91
34, 631 (E) 5.10.77 93. 473 24.8.91
35. 13 (E) 6.1.78 94, 527 14.9.91
36. 360(E) 13.7.78 95. 565 5.10.91
37. 436(E) 29.8.78 96. 584 19.10.91
38. 486(E) 25.8.80 97. 538(E) 6.8.93
39. 562(E) 30.9.80 98. 6385(E) 4.11.93
40. 626(E) 3.11.80 99, 687(E) 4.11.93
41. 631(E) 4.11.80 100. 514 22.10.94
42. 21(E) 17.1.81 101. 513 22.10.94
43, 31(E) 23.1.81 102. 321(E) 31.3.95
44, 84(E) 27.2.81 103. 213 29.4.95
45, 456(E) 9.5.81 104. 278 10.6.95
46. 360(E) 23.5.81 105. 264 6.6.95
47. 276(E) 2.6.81 106. 339 22.7.95
48. 386(E) 9.6.81 107. 375 12.8.95
49. 602(E) 16.11.81 108. 480 18.11.95
50. 604(E) 17.11.81 109. 479 18.11.95
51. 653(E) 10.12.81 110 503 2.12.95
52. 657(E) 11.12.81 111 537 9.12.95
53. 294(E) 1.4.82 112 75(E) 5.2.96
54. 354(E) 26.4.82 113 T1(E) 5.2.96
55. 356(E) 27.4.82 114 231 8.6.96
56. 778(E) 31.5.82 115 233 8.6.96
57. 530(E) 20.8.82 116 589(E) 26.12.96
58. 24(E) 12.1.83 117 S87(E) 26.12.96
59. 126(E) 28.2.85 118 585(E) 26.12.96
60. 308(E) 26.3.85 119 17(E) 17.1.97
61. 327(E) 29.3.85 120 413 20.12.97
62. 489(E) 12.6.85 121 741(E) 31.12.97
63. 266 12.4.86 122 40 29.1.98
64. 654 30.8.86 123 617(E) 14.01.98
65. 763 20.9.86 124 372 10.12.99
66. 798 27.9.86 125 374 10.12.99
67. 796 27.9.86 126 824(E) 21.10.2000
68. 835 4.10.86 127 827(E) 21.10.2000
69. 837 4.10.86 128 830(E) 21.10.2000
70. 880 18.10.86 129 141 27.04.2002
71. 164 14.3.87 130 143 27.04.2002
72. 407 30.5.87 131 139 27.04.2002
73. 619 15.3.87 132 145 27.04.2002
74, 802 31.10.87 133 147 27.04.2002
75. 826 7.11.87 134 372 21.09.2002
76. 835 14.10.87 135 173 26.04.2003
77. 836 14.11.87 136 34(E) 24.01.2006
78. 432(E) 6.4.88 137 287(E) 16.05.2006
138 289(E) 16.05.2006
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139 562(E) 15.09.2006 157 506(E) 07.07.2009
140 564(E) 15.09.2006 158 503(E) 07.07.2009
141 566(E) 15.09.2006 159 905(E) 18.12.2009
142 724(E) 23.11.2006 160 907(E) 18.12.2009
143 703(E) 12.08.2007 161 909(E) 18.12.2009
144 765(E) 12.12.2007 162 911(E) 18.12.2009
145 609(E) 26.08.2008 163 406(E) 14.05.2010
146 109(E) 21.02.2008 164 673(E) 11.08.2010
147 610(E) 26.08.2008 165 143(E) 16.03.2012
148 716(E) 03.10.2008 166 145(E) 16.03.2012
149 743(E) 21.10.2008 167 216(E) 16.03.2012
150 190(E) 24.03.2009 168 218(E) 16.03.2012
151 193(E) 24.03.2009 169 672(E) 06.09.2012
152 194(E) 24.03.2009 170 609(E) 06.09.2013
153 498(E) 07.07.2009 171 611(E) 06.09.2013
154 500(E) 07.07.2009 172 651(E) 24.09.2013
155 502(E) 07.07.2009 173 515(E) 18.072014
156 504(E) 07.07.2009 174 103(E) 16.02.2015
afggEeT
T2 faeett, 2 =TE, 2015

qr.#1.[. 531(37).— et S Far aAfeafaae, 1951 (1951 F7 61) T &7 3 IT-4TT (1) FRT V&
TRAT T TANT A g, Fealq AR HeT TR TLHTT o6 TR § AT a9 94 (Ja+), a7 2007 #
ST FLTTe Fe % oy uagmer Aeferfaa Ram aard g, sraiq -

1. (i) == FAfREst #r g a9 o (3ae) Gl gerew Faw, 2015 wgr ST
(i) T T oTmEe TSIt § T WARTA shl qrerd &l Jged gl
2. WA 9 Far (399) FEm, 2007 #:-

“FAIHT |1-F H TST ALHRL F TAT AAT 7 HAT H HHT SqG9T F F9L F oq arel Tai §”, et %
A HIAT § A ATAT HeT T TS F forw T97 g Fiew § o areit qaqedr Tafedl & &9 97
et staeefua T ST, saiq -

“HEq T

T TET a7 TL&TF U a7 9 Teqef 80000/-%. (=)

T qe aq o9 fafaear |@vere (377 sie) v g =1 St |v=ustt + 75500 (arf+ aq9 gl

EIER] @ 3%) 80000/-

T T a9 HL&TF HTd TIoET Ud a7 iR srfiere THUSH + 75500 (ATfF Fa7 gl
@ 3%) 80000/-

TET A 9 HLeTh, AT Ud &eqme ua ofve arfeeht TS + 75500 (ATTF AT IhE
@ 3%) 80000/-

T {ed o L&, Icarad THUST + 75500 (AT a7 Iis
@ 3%) 80000/-

ST WM T a9 |eqsh, o e AT THUSH BheT: & . 67000 (aTfs
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77 3t @ 3%) 79000/-
ST T T a9 Hereh, TTa [ THUSH BheT: & . 67000 (aTfH
79 3t @ 3%) 79000/-
ST VT HET o HLeqeh, I e faeame THUSH BheT: & . 67000 (aTfH
79 3t @ 3%) 79000/-

FT TTA T o HLAH, HLEAT

TFUSH Bhel; & . 67000 (ATTHH
9 a5 @ 3%) 79000/-

AL TEUqTH =T 99 e, T 11

THUSH BheT: & . 67000 (aTfH

79 3t @ 3%) 79000/-

AT VUM T a9 A¥EF, a7 Siad Yegd, AT AT [TAusT &6 % . 67000 (Arfhs

qiefearfasft wie 79 3t @ 3%) 79000/-

I TETH H&T a HLeqh, TahdT AT 9T TFUSH Bhel; & . 67000 (AT
77 3t @ 3%) 79000/-

T VT HeT o 6Leqh, YA Jaee THUSH BheT: & . 67000 (TS
77 3t @ 3%) 79000/-

ST VT T o Heqh, IcqTae THUSH BheT: & . 67000 (TS
79 3t @ 3%) 79000/-

T VT q=T a9 |6eqsh, o vd awte THUSH BheT: & . 67000 (aTfH
77 3t @ 3%) 79000/-

AT TETH H&T a9 6eqa, ST, UH ¥ TF. .U, THUSH Bhel; & . 67000 (ATTHH
77 3t @ 3%) 79000/

ST WM T a9 HeAsh, GaaT STt THUSH BheT: & . 67000 (aTTh
77 3t @ 3%) 79000/

ST WM T o Heqeh, TR TSHT THUSH BheT: & . 67000 (aTfs
77 3t @ 3%) 79000/

T VLT T a9 §3eTh, 99799 TFUSH Bhel; & . 67000 (ATTHH
79 3t @ 3%) 79000/-

AIT T T a9 |92ersh, [T ud geame THUSH BheT: & . 67000 (aTfh
79 3t @ 3%) 79000/

AT TETH H&T o 63eqh, TALET THUSH Bhel; & . 67000 (AT
99 3t @ 3%) 79000/-

I VT q&T a9 H6eqsh, a9 gii Rawre THTSI &hel; % . 67000 (ATFH
77 3t @ 3%) 79000/

AIT TLTT T a9 e, H1H TSTAT-HEA T THATST &he: % . 67000 (ATfis
79 3t @ 3%) 79000/-

AIT T & a9 HIeTF, 14 ASHT-E3 1, AT, TaAqL 3T
3

THUSH Bhel; & . 67000 (ATTHH
99 IfE @ 3%) 79000/-
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ST T T 3 Sersh, T, 7% faeet

TAUST Thet: % . 67000 (ATH

a9 gt @ 3%) 79000/-
ST TETH T o HLeqeh, a7 Sitd §eeqor THUSH BheT: & . 67000 (aTfs
a9 gt @ 3%) 79000/-
ST VT T a9 |ersh, Hrouafin THUSH BheT: & . 67000 (TS
77 3t @ 3%) 79000/-
I T T a9 |eersh, N o fMem THUSH BheT: & . 67000 (aTfH
77 3t @ 3%) 79000/
AT A T, BIES L0 FHioT, ITATATE -4 + sfift = . 10000/-
e a9 "62eth, (eeft) fam, egere, aremare, foed, fearer, |4 + sfrft = . 10000/-
23T, WeAT, TaAYE, ZIeNTars, Ware, IR, 35, e,
fFrE Y, BRI ST aqe
AT A9 HIEE UA EA-(Aaerh: Al aEY R, W (a4 + S w . 10000/
Fierate e fwrd, S, i, ¥ e e, forat, d@oe
CIEUEN RS C AR H o L 2 O R A o | ke S G EL R RS
TEWET S ATHF e T, fET
T T HerF v fAger, g airem, @ d7 a9 BE [ didg + Sfid s . 10000/-
T[T a1, ATITeT
T 39 "6 (AT vg fFeqe) e, e, 97, @4, [ + i s . 10000/
& 7 HCE (F FISTT) STaerqe, AT AT 817 tei-4 + st = . 10000/-
A a9 T, (I S(19) AT -4 + Sfrdt = . 10000/-
T a7 |9Y&TF, aq I det-4 + Sfrdt = . 10000/-
T o HEE, F freft-4 + Sfrft = . 10000/-
T A HLEF, HAT 3T AT TRASHT reft-4 + st = . 10000/-
A A HEF, A ST e feereror feft-4 + Sfrft = . 10000/-
A A §ETF, ATg] qgradT TATSAT feft-4 + Sfrft = . 10000/-
A I 62, HIA o P-4 + sfidr = . 10000/-
T a9 H3&Th, HALd TreET-arsa, far -4 + S = . 10000/-
T a9 HL&F, HA ASAT-830, T -4 + st = . 10000/-
A A e, AT AT d1-4 + Sfidt = . 10000/-
A A L&, T ST AT HLET fft-4 + St = . 10000/-
T o HYA, AT+ freft-4 + Sfrft = . 10000/-
I HILEF, (FA ASAT) AT, orgse, arerEre, e, fEarer, |TE-4 + Sfifr = . 8900/-
G4, ZIAETTETR, A0, I, Ao, P, ST &R aqa
a9 HTER (£ATA) TATer, ERIY, Saeqy, Wiy, WE, s, |64 + sifr = . 8900/-
THIE, AT, AT, TE4T, AHEIE, Fa4T, gy, ffeem, grermars,
faardt, swiar siw Fedt
T HLEH, HeaTd a4 + STt % . 8900/-
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T e, ereae afierse) Fer e R, 99 e (99, [ g + sfidfr s . 89001/-
FILAME T WSTE, TAYST ST oTd, T 2T g 3T dei
EEULSISE]

I HYEF (AT UT T), ATL ffi-4 + sfrdft = . 8900/-"

(@) “ATLAT [-907 & F - I % AT AT Fed qTel Tal qigd 5T TLHL 6 TefT AT a9 94471 6

FTS AT |, T T o0 o Ted e At TTAreat % w7 9, Awtertag staeentg B s,
AT -

£

“IT aT HIAH, (S17) TIATET, TEaTel, WMy, 91T, @ aarer, T Arvear, @1, g2ar, @,
HEHIT, qIAT, A9, AL AT, IAL IqA, IALL TAT, I TG0, I e, 3o argerar, aferoft
ATEEIA, AT, TTAAA, TSTHTe, Tqard, e, derar, e, sferft srarare, sferft age, sferfy o=,

3T A HLeTh (IaTaA) EgareT, feaardy, amvee, sferft aremare, S8 amemeTe) e, sqa, s e e
TAEA

ST = HLEF (T STH/TER {T9) T %A1 A AR

I 7 G (faeett f2um) faeeft

I A HLEAT, BILEe I5T6 AIaaTed, ITATaE

39 o HLEAF, FeATq "

[€.1601 6/3/2014-31'.‘¥IT.§'.-II(E')]
TS S, a< g

feoqofy : e A=, 21.02.2008 T |11, F@=aT 109(37) T 91T # STETLTI TSI § TR FohT 77 o
fv e & AFHA. FdEr AF. 7, 691(3) T 27.09.2008, WL, &, 588(z1) arE 20.08.2009,

e 7.173(3r) ae 03.03.2010, SrELA. 7. AHLA. |, 300(3r) arE 08.04.2010, ArELA. . 407
AT 14.05.2010 FoT AHLA. . 674 A 11.08.2010, ALHLA. . 144(7) a14@ 16.03.2012, AH1A.
T, 146(37) AT 16.03.2012, B, 7. 217(31) a1E 16.03.2012, |AL.HLA. 7. 219(H) 189 16.03.2012,
ATHIA. 7. 501(3T) AT 20.06.2012, ALHLA. |, 673(T) AT 06.09.2012, ATHLA. 7. 610(1) aTEE
06.09.2013, ATHIM. &, 612(31) T 06.09.2013, AHLA. 7. 652(3) qIE 24.09.2013 < ATHIA.
. 516(37) ATEIE 18.07.2014 51T Hermfara fam 1w 2

NOTIFICATION
New Delhi, the 2nd July, 2015

G.S.R. 531(E).— In exercise of the powers conferred by sub-section (1) of Section 3 of the All India Services
Act, 1951 (61 of 1951) the Central Government in consultation with the Government of Madhya Pradesh hereby makes
the following rules further to amend the Indian Forest Service (Pay) Rules, 2007 namely:-

1. (i) These Rules shall be called the Indian Forest Service (Pay) Third Amendment Rules, 2015.

(ii) They shall come into force on the date of their publication in the Official Gazette.
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2. In the Indian Forest Service (Pay) Rules, 2007:-

(a) In Schedule II- A Posts carrying pay above the Time Scale in the Indian Forest Service under the State
Governments, in the Table, for the entry “Madhya Pradesh” appearing in the first column and the corresponding
entry in the second column, the following shall be substituted, namely:-

“MADHYA PRADESH

Principal Chief Conservator of Forests & Head of the Forest Force

Rs 80,000/- (Fixed)

Principal Chief Conservator of Forests Biodiversity Conservation & Chief
Wildlife Warden

HAG+:Rs.75500 (Annual increment
@ 3% )-Rs.80000/-

Principal Chief Conservator of Forests, Working Plan & Forest Land Records

HAG+:Rs.75500 (Annual increment
@ 3%)-Rs.80000

Principal Chief Conservator of Forests, Research & Extension and Lok
Vaniki

HAG+:Rs.75500 (Annual increment
@ 3% )-Rs.80000/-

Principal Chief Conservator of Forests, Production

HAG+:Rs.75500 (Annual increment
@ 3%)-Rs.80000

Additional Principal Chief Conservator of Forests, Development & Planning | HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Adm.I HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Res. & Ext. HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Protection HAG Scale: Rs.67000-(annual

increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Adm.II

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Wildlife Management,
Planning & Eco-tourism

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Vigilance & Complaints

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Land Management

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

AP Additional Principal Chief Conservator of Forests CCF, Production

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Finance & Budget

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, J.JF.M & F.D.A

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, IT

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Project

HAG Scale: Rs.67000-(annual
increment @ 3% ) 79000/-

Additional Principal Chief Conservator of Forests, Co-ordination

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Monitoring & Evaluation

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, HRD

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Forest Land Records

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Working Plan-HQ

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-
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Additional Principal Chief Conservator of Forests, Working Plan-Regional,
Bhopal, Jabalpur & Indore

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Liaisoning, New Delhi

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Wildlife Protection

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, CAMPA

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Additional Principal Chief Conservator of Forests, Green India Mission

HAG Scale: Rs.67000-(annual
increment @ 3%) 79000/-

Chief Conservator of Forests, Forest Ranger’s College, Balaghat

PB-4+GP-Rs 10000/-

Chief Conservator of Forests (Territorial) Rewa, Shadol, Balaghat, Seoni,
Chhindwara, Indore, Khandwa, Jabalpur, Hosangabad, Bhopal, Sagar,
Ujjain, Gwalior, Shivpuri, Chhattarpur and Betul

PB-4+GP-Rs 10000/-

Chief Conservator of Forests & Field Director: Kanha Tiger Reserve,
Mandla; Bandhavgarh Tiger Reserve, Umaria; Pench Tiger Reserve, Seoni;
Sanjay Tiger Reserve, Rewa; Panna Tiger Reserve, Panna; Satpura Tiger
Reserve, Pachmarchi and Madhav National Park, Shivpuri

PB-4+GP-Rs 10000/-

Chief Conservator of Forests & Director, Lion Project Gwalior and Van
Vihar NP, Bhopal

PB-4+GP-Rs 10000/-

Chief Conservator of Forests (Research & Extension) Rewa, Seoni, Indore,
Khandwa, Jabalpur, Bhopal, Sagar, Gwalior, Betul and Ratlam

PB-4+GP-Rs 10000/-

Chief Conservator of Forests (Working Plan) Jabalpur, Bhopal and Indore

PB-4+GP-Rs 10000/-

Chief Conservator of Forests (Wildlife) HQ

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Forest Manual

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Harvesting

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, MNREGA & Livelihood Project

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Policy Research & Analysis

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Externally aided Project

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Skill Development

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Working Plan-Regional, Rewa

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Working Plan-Regional, Gwalior

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Urban Forestry

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, Wildlife Crime Protection

PB-4+GP-Rs 10000/-

Chief Conservator of Forests, REDD+

PB-4+GP-Rs 10000/-

Conservator of Forests (Working Plan) Rewa, Shahdol, Balaghat, Seoni,
Chhindwara, Khandwa, Hosangabad, Sagar, Ujjain, Gwalior, Shivpuri,
Chbhattarpur and Betul

PB-4+GP-Rs 8900/-

Conservator of Forests (Territorial) Bhopal, Indore, Jabalpur, Gwalior,
Sehore, Chhattarpur, Damoh, Dewas, Guna, Khandwa, Narsinghpur, Satna,
Shivpuri, Vidisha, Hosangabad, Dindori, Umaria and Katni

PB-4+GP-Rs 8900/-

Conservator of Forests, Head Quarters

PB-4+GP-Rs 8900/-

Joint Director, Project Tiger, Kanha TR, Pench TR, Bandhavgarh TR,
Satpuda TR, Panna TR and Sanjay TR

PB-4+GP-Rs 8900/-

Conservator of Forests (R&E), Jhabua

PB-4+GP-Rs 8900/-”

(b) In Schedule-II B, Posts carrying pay in the Senior Scale of the Indian Forest Service under the State Governments
including posts carrying special pay in addition to pay in the Time Scale for the entry Madhya Pradesh, the following

shall be substituted, namely:—
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“Deputy Conservator of Forests (Territorial) Badwaha, Badwani, Burhanpur, Dhar, East Chhindwara, East Mandla,
Sidhi, Harda, Khargone, Mandsaur, Morena, Neemuch, North Balaghat, North Betul, North Panna, North Sagar, North
Seoni, North Shahdol, South Shahdol, Obedullganj, Raisen, Rajgarh, Ratlam, Rewa, Sendhava, Sheopur, South
Balaghat, South Betul, South Panna, South Sagar, South Seoni, South Chindwara, Shajapur, Datia, Annuppur,
Ashoknagar, Ujjain, West Chhindwara, West Mandla, West Betul, Singrouli, Bhind, Hosangabad, Jhabua and Alirajpur

Deputy Conservator of Forests (Production) Chhindwara, Dindori, Mandla, South Balaghat, North Balaghat, Seoni,
Betul, Dewas and Raisen

Deputy Conservator of Forests (Wildlife/Tiger Reserve) Palpur Kuno and Nauradehi

Deputy Conservator of Forests (Delhi Depot) Delhi

Deputy Conservator of Forests, Ranger’s College, Balaghat

Deputy Conservator of Forests, Head Quarters”

[No. 16016/3/2014 - AIS-II (B)]
RAJIV JAIN, Under Secy.

Note: The Principal Rules were published in the Extraordinary Gazette of India, vide GSR No.109(E) dated the
21.02.2008 and subsequently were amended vide GSR No.691(E) dated 27.09.2008, GSR No.588(E) dated 20.08.2009, GSR
No.173(E) dated 03.03.2010, GSR No.300(E) dated 08.04.2010, GSR No0.407 dated 14.05.2010 and GSR No.674 dated
11.08.2010, GSR No.144(E) dated 16.03.2012, GSR No.146(E) dated 16.03.2012, GSR No.217(E) dated 16.03.2012, GSR
No.219(E) dated 16.03.2012, GSR No.501(E) dated 20.06.2012, GSR No.673(E) dated 06.09.2012, GSR No.610(E) dated
06.09.2013, GSR No.612(E) dated 06.09.2013, GSR No.652(E) dated 24.09.2013, GSR No.516(E) dated 18.07.2014 and

GSR No.104(E) dated 16.02.2015.
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